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Defective Case Register from 2024-07-31 to 2024-07-31

.. Advocate for Date of
SI.NO. Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
SRINIVAS 2024-07-
1 D-WP(C)/32072/2024 |y o0 s 2 AG/CG/IT/CT/ETC.NOT FILED.
2024.07. 6-RECEIPT SHOWING SERV.COPY TO
2 D-WP(C)/32449/2024 MANAS PATI 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
3 E'L APL/22807/2024 %%E‘%%?NTA 5?24'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
CRLMC/22642/2024 |[SAHOO 31 : -
CRLMP/22726/2024 |CHAND 31 : -
6-RECEIPT SHOWING SERV.COPY TO
6 |D-WP(C)/32877/2024 Y ANORANIAN 12024071\ ,06G/17/CT/ETC.NOT FILED.
PADHY 31
BLAPL/22809/2024 |PAUL 31 : -
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA  [2024-07-
8 D-WP(C)/32372/2024|p (i o 2 AG/CG/IT/CT/ETC.NOT FILED.
2024.07. 6-RECEIPT SHOWING SERV.COPY TO
9 D-WP(C)/32397/2024 DEBASIS ROUT |3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
10 |[D-WP(C)/32332/2024/BIBHU PRASAD - 12024-07- |Gy p ey By
DAS 31
Neat Copy of page 24, 25, 27, 28 and 33 to be
filed
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
I ABLAPL/22625/2024 RAMPAS ACHARY 5,
Page no 42 to 44 not partial neat
6-RECEIPT SHOWING SERV.COPY TO
12 |D-WP(C)/32320/2024 JSSQ?HI BHUSAN 5?24'07' AG/CG/IT/CT/ETC.NOT FILED.
2024.07. 6-RECEIPT SHOWING SERV.COPY TO
13 D-WP(C)/32395/2024 DEBASISROUT |3} AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.07. 6-RECEIPT SHOWING SERV.COPY TO
14 | B APL/22570/2004/SK- ZAFARULLA |30 AG/CG/IT/CT/ETC.NOT FILED.
15  |D-WP(C)/32448/2024 ARUN KUMAR  |2024-07- |6-RECEIPT SHOWING SERV.COPY TO
DAS 31 AG/CG/IT/CT/ETC.NOT FILED.
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1.Synopsis and list of dates and events are not
alphabetically paginated. 2.Serial number of
annexures are not correctly numbered in index

KUNAL KUMAR  |2024-07- |.Receipt Showing Serv.copy To School and Mass

16 D-WP(C)/32184/2024 SWAIN 31 Education not Filed.

PRASANTA 2024-07- |06-RECEIPT SHOWING SERV.COPY TO
17 D-WP(C)/32430/2024 KUMAR 31 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
D- ANSUMAN 2024-07- . :
18 CRLREV/22482/2024 BHUYAN 31 Good ground certificate not furnished
19 D- SANTOSH KUMAR |2024-07- Statutory d it not mad
MACA/32341/2024 |MOHANTY 31 atutoty Gepostt ot made
GYANESWAR 2024-07- |Date of annexure 6 mentioned at page 5 under

20 D-WP(C)/31740/2024 SATPATHY 31 annex.6 not tally to annexure 6.
6-RECEIPT SHOWING SERV.COPY TO

o D- ACHYUTANANDA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22683/2024 |PATTANAIK 3 Relationship and paragraph not mentioned in the
affidavit and also [.A.
6-RECEIPT SHOWING SERV.COPY TO
22 D-WP(C)/32433/2024 [T)I;}SLI? CHAN 5?24'07' AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
23 D-WP(C)/32312/2024 SANKAR 31 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
LALITENDU 2024-07-

24 D-WP(C)/32455/2024 MOHAPATRA 31 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

75 D- TUKUNA KUMAR |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22692/2024 MISHRA 31
1. paragraphs not correct in affidavit. 2. Rejection
order dtd.23-4-2024 , not tally with date chart.
6-RECEIPT SHOWING SERV.COPY TO

SUBHADUTTA 2024-07-
26 D-WP(C)/32367/2024 ROUTRAY 31 AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22603/2024 |DAS 31 : :

D- 2024-07- |06-RECEIPT SHOWING SERV.COPY TO

28 CONTC/31957/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

29 |D-WP(C)/32317/2024| o DRINARAYAN 202407 6,6/17/CT/ETC.NOT FILED.

PANDA 31
6-RECEIPT SHOWING SERV.COPY TO

30 [D-WR(C)/32416/2024{g e ALEAD  BA0T L e/ T/ETC NOT FILED.

D- BICHITRA 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

31 NARAYANA AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22587/2024 SATAPATHY 31
D- 2024-07- |06-RECEIPT SHOWING SERV.COPY TO
32 CONTC/29867/2024 ADV 31 AG/CG/IT/CT/ETC.NOT FILED.
33 D-WP(C)/32365/2024 SUBHADUTTA 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
ROUTRAY 31 AG/CG/IT/CT/ETC.NOT FILED.




Annexure marking of order dated 28.05.2024 in
prayer portion of writ petition seems to be wrong

30-OTHER DEFECT (IF ANY)

34 [D-WR(C)32388/2024| SR PEEP KUMAR [2024-07
Annexure-1, as per index not filed.

D- PRASANTA 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

35 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22643/2024 ROUTRAY 31
6-RECEIPT SHOWING SERV.COPY TO
SUSHANTA 2024-07-
36 D-CRLA/22340/2024 KUMAR JOSHI 31 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22660/2024 |SAHOO 31 : :
6-RECEIPT SHOWING SERV.COPY TO
BHABANI AG/CG/IT/CT/ETC.NOT FILED.
38 D SHANKAR 2024-07-
BLAPL/22802/2024 DASPARIDA 3 1. Annexure-1 AND 2 not properly page marked in
Index and file.
6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.

39 D-WP(C)/32435/2024 MANAS PATI 31 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

0 b PrADEEP KOAR a2 7. S NDERTAKING FO NON LG F

BLAPL/22573/2024 |DAS 31
Copy of rejection order dtd.12-7-2024 not tally
with index.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB 2024-07-

41 D-WP(C)/32329/2024 MOHANTY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

42 |D-WP(C)/30992/2024 S0 SANTA KUMARROE-0T- s 6,06 17/01/ETC NOT FILED.

NAYAK 31
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
2024-07- NUMBER NOT INDICATED WHEREVER

43 D-WP(C)/32463/2024 NIRANJAN LENKA 31 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
30-OTHER DEFECT (IF ANY)

Page 39 is not legible
6-RECEIPT SHOWING SERV.COPY TO
PRAVASH 2024-07-

44 D-WP(C)/32789/2024 CHANDRA JENA 131 AG/CG/IT/CT/ETC.NOT FILED.

4-AFFIDAVIT/VERIFICATION NOT PROPER.
BYOMOKESH 2024-07-

45 D-CMP/32470/2024 SAHOO 31 Status of deponent is not correct(He is not
petitioner no.1 as stated)
6-RECEIPT SHOWING SERV.COPY TO

SUBHADUTTA 2024-07- |/AG/CG/IT/CT/ETC.NOT FILED.

46 D-WP(C)/32362/2024 ROUTRAY 31

Legible copy of pages-24,25, 33 to be filed.




6-RECEIPT SHOWING SERV.COPY TO

ABINASH 2024-07-
47 D-WP(C)/32432/2024 ROUTRAY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
48  |D-WP(C)/32628/2024 gi}SIOK KUMAR 5?24'07' AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22724/2024 BEHERA 31 ) :
6-RECEIPT SHOWING SERV.COPY TO
BIPLABA P.B. 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
50 D-WP(C)/32232/2024 BAHALI 31
occupation not stated in affidavit.
D- DR. SUSANT 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
51 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22819/2024 KANUNGO 31
2 P RAMAKANTA 202407 (L0 o T ETC NOT FILED.
CONTR/21702/2024 [NAYAK 31 ) :
6-RECEIPT SHOWING SERV.COPY TO
53 D- DEBIDUTTA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22622/2024 |MOHAPATRA 31
Page 77 to 80 not neat and legible.
s D JUGALA KISHORE 2024-07- ({0 0t CT/ETC NOT FILED.
BLAPL/22621/2024 |PANDA 31 ) :
6-RECEIPT SHOWING SERV.COPY TO
D MANORANIAN  12024.07. [AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22725/2024 |PADHY 31 .
1.Index not properly page marked according to
book marked.
6-RECEIPT SHOWING SERV.COPY TO
AUROVINDA 2024-07-
56 D-WP(C)/32382/2024 MOHANTY 31 AG/CG/IT/CT/ETC.NOT FILED.
D. 202407 |6-RECEIPT SHOWING SERV.COPY TO
57 CONTC/31941/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 17-REFERENCE CERTIFICATE NOT
8 lcoNTC/321052024 APV 31 FURNISHED.
o D JUGALA KISHORE 2024-07- ({0 0t CT/ETC NOT FILED.
ABLAPL/22626/2024 PANDA 31 ) :
6-RECEIPT SHOWING SERV.COPY TO
60  |D-WA/32017/2024  |SARATCHANDRA [2024-07- 1) o 1o T/ETC.NOT FILED.
SAMAL 31
6-RECEIPT SHOWING SERV.COPY TO
61  |D-WP(C)/32452/2024 giISJN KUMAR 5?24'07' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
RAMAKANTA 2024-07- >
62 D-WP(C)/32617/2024 SARANGI 31 NOT FILED.
Pg.nos. 99,166,167,208,261,263,265,269 are not
legible.
63 D- SANJIB KUMAR |2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/22732/2024 | BHANJADEO 31 AG/CG/IT/CT/ETC.NOT FILED.




1.Age of the petitioner not tally with affidavit.

6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-07-

64 D-WP(C)/32337/2024 CHANDRA SAHU 131 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
RAJIV KUMAR 2024-07-

65 D-WP(C)/32457/2024 MAHANTA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GYANESWAR 2024-07-

66 D-WP(C)/32167/2024 SATPATHY 31 1.Index is not proper arranged. 2.Legible copy of
page-8 to be filed. 3. Annexure-4 is not correctly
page marked in index
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

67  |D-WP(C)/32613/2024 gﬁyﬁﬁéﬁm‘“ 5?24'07'

Pg.n0s.196,249,251,253 are not legible,(ii)Pg.26
to 261 are not page marked in the brief)

s D AMULYARATNA 202407 6,0y 1/ CTETCNOT FILED,

BLAPL/22695/2024 PANDA 31 : :
6-RECEIPT SHOWING SERV.COPY TO

9 D-WP(C)/32393/2024 DEBASIS ROUT §(1)24-07- AG/CG/IT/CT/ETC.NOT FILED.
page 11 not legible

D- RAMESH 2024-07- 0-RECEIPT SHOWING SERV.COPY TO
70 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22704/2024 MALARANA 31
no P RAIIBALOCHAN [2024-07- (16, iy T ETONOT FILED,
CRLMP/22746/2024 |PRADHAN 31 : :
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-07-
72 D-WP(C)/32692/2024 MOHAPATRA 31 AG/CG/IT/CT/ETC.NOT FILED.
5 D DHANESWAR 202407 ({6, i1 ETCNOT FILED,
CONTC/32075/2024 |BEHERA 31 : :
6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

74 D-WP(C)/32440/2024 KUMAR DASH 31
Page No.14 under Annexure-2 and page no.16
under annexure-3 not filed
6-RECEIPT SHOWING SERV.COPY TO

CHANDANA 2024-07-
75 D-WP(C)/32800/2024 TRIPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-07-
76 D-WP(C)/32374/2024 ROUTRAY 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 0-RECEIPT SHOWING SERV.COPY TO
77 TRPCRL/22747/2024 NIRANJAN PANDA 31 AG/CG/IT/CT/ETC.NOT FILED.
5 D MANORANIAN |2024-07- (L6, T ETCNOT FILED,
BLAPL/22736/2024 PADHY 31 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
. D- GIRISH CHANDRA 2024-07- 8-CAUSE TITLE NOT IN ORDER.
ABLAPL/22638/2024 SAHU 31

Paragraph no. not correctly furnished on
declaration.




6-RECEIPT SHOWING SERV.COPY TO

20 D-WP(C)/32627/2024 IS)QEAN KUMAR 5(1)24-07- AG/CG/IT/CT/ETC.NOT FILED.
Page 21 not legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

81 iﬁL APL/22648/2024 ;fg;f;RANJ AN 5?24'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

82 CONTC/32300/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

83 |D-WP(C)/32436/2024 [T)I;}SLI? CHAN 5?24'07' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

y D- PRANAB KUMAR |2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22665/2024 DAS 31 1. Paragraph no. not correctly furnished on

declaration.2. Age of the deponent on affidavit not
tally with cause title

s D SAKTIPRASAD  2024-07- {0 i IO NOT FILED,
BLAPL/22602/2024 |DAS 31 : :

6-RECEIPT SHOWING SERV.COPY TO

26 D- DEEPAK RANJAN (2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22670/2024 PARIDA 31
Page 22 , 23 not neat and legible.
CRLMC/21074/2024 |PANDA 31 : :

s D RAJENDRA. 202407 {06 o T ETCNOT FILED.
CRLMC/22489/2024 INARAYAN ROUT |31 : :
BLAPL/22615/2024 |CHOUDHURY 31 ) :

2024-07- 6-RECEIPT SHOWING SERV.COPY TO

90 D-WP(C)/32324/2024 TIKERAM MEHER 31 AG/CG/IT/CT/ETC.NOT FILED.

PRAJNA SARITA [2024-07- |, . .

91 D-MATA/32314/2024 MOHANTY 31 This may be registered as G.U.A.P.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

92 ABLAPL/22568/2024 SK. ZAFARULLA 31 AG/CG/IT/CT/ETC.NOT FILED.

4-AFFIDAVIT/VERIFICATION NOT PROPER.
7-VAKALATNAMA NOT PROPERLY
DEEPALI 2024-07-|STAMPED,EXECUTED,ACCEPTED.
93 D-CMP/32471/2024 MALAPATRA 31
Petitioner not executed the V.Nama.(ii)No
affidavit on behalf of co -petitioner.
BLAPL/22654/2024 |DASH 31 : :




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

95 | CONTC1379/2004 APV 292407 110-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-07-

96 D-WP(C)/32342/2024 CHANDRA SAHU 131 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

97 BLAPL/22595/2024 MAHES DAS 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

AJIT KUMAR 2024-07- |/AG/CG/IT/CT/ETC.NOT FILED.

98 D-WP(C)/32489/2024 MOHANTY 31
Page 21 not legible.
6-RECEIPT SHOWING SERV.COPY TO

0 D- PUSPAMITRA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

CRLREV/22245/2024 MOHAPATRA 3 1-Occupation of the deponent not stated in
affidavit 2-Good ground certificate not furnished
6-RECEIPT SHOWING SERV.COPY TO

SUBHADUTTA 2024-07-

100 |D-WP(C)/32356/2024 ROUTRAY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- RAMESH 2024-07-

101 BLAPL/22930/2024 |AGARWAL 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

102 |D-WP(C)/32404/2024 50 S AN TA RUMAR2028-07-1y 0.6 1/ T/ETC.NOT FILED.

BARAL 31
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-07-

103 |D-WP(C)/32338/2024 KUMAR KAR 31 1.Vernacular certificate not furnished. 2.Synopsis
and list of dates and events not indicated in index.
3.Annexure-2 not exhibited.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

104 D- RASHMI KANTA |2024-07- |TOP OF CAUSE TITLE.

BLAPL/22614/2024 |/ACHARYA 31 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Synopsis and date chart not paginated in Index.
6-RECEIPT SHOWING SERV.COPY TO

SUBHADUTTA 2024-07-

105 |D-WP(C)/32371/2024 ROUTRAY 31 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-07-

106 |D-WP(C)/32080/2024 KUMAR NAYAK 131 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

107  |D-WP(C)/32354/2024 ROUTRAY 31
Annexures- 2 and 5 are not correctly page marked
in index.

108 |D- SANDHYARANI  |2024-07- 4-AFFIDAVIT/VERIFICATION NOT PROPER.

ABLAPL/22639/2024 PANI 31 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. Name and occupation of the deponent not tally
with cause title. 2. Signature of the petitioner on
V.nama not tally with cause title.

6-RECEIPT SHOWING SERV.COPY TO

BIREN SANKAR  |2024-07-
109 |D-WP(C)/32398/2024 TRIPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
110 [D-WP(C)/32774/2024 [S)il\s/[EER KUMAR 5(1)24-07- AG/CG/IT/CT/ETC.NOT FILED.
Page 59,61 and 62 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
SASIM AJITAV 2024-07-
111 |D-WP(C)/32779/2024 PATTNAIK 31 AG/CG/IT/CT/ETC.NOT FILED.
2 |2 UDITRANJAN  2024.07- (000 oo ONOT FILED,
CRLMC/22677/2024 |JENA 31 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
113 |D-WP(C)/32385/2024 f]ESI\I&KUMAR 5?24'07' 30-OTHER DEFECT (IF ANY)
LOGO RS 50/-NOT PAID IN -V- NAMA
6-RECEIPT SHOWING SERV.COPY TO
4 D- SMRUTI RANJAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22572/2024 ROUT 3 Rejection order dtd. 25-7-2024 not tally with date
chart.
17-REFERENCE CERTIFICATE NOT
FURNISHED.
115 |D-WP(C)/32316/2024 gfs}lfl KANTA 5?24'07'
Date of annexure 5 mentioned in the index and
petition not tally to annexure 5 as annexed.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
116 CONTC/31955/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
117 D-WA/31870/2024 NIROD KUMAR  2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
SAHU 31
C copy of impugned order not filed
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
118 |D-WP(C)/32233/2024PARSURAM DAS 31 AG/CG/IT/CT/ETC.NOT FILED.
RAJENDRA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
119 |D-WP(C)/32322/2024 KUMAR 31 AG/CG/IT/CT/ETC.NOT FILED.
PRADHAN
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
120 |D-FA0/32291/2024 |KAPILACHARAN 12024-07-/ . jpT ORDER NOT FILED
NAYAK 31
Period of Delay 9 days. delay 2.A.W.F of Rs. 50/.
and A.C.W.F. of Rs.10/. not paid.
121 |D- SURYA NARAYAN |2024-07- [3-AUTHENTICATION FEE IS DEFICIENT.
CRLREV/22465/2024|SAHU 31 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




AU FEE Rs.1.10 not paid on c.copy under annex-4
2.Good ground certificate not furnished

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

122 D- SATYABRATA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22617/2024 MOHANTY (1) 31
Authorization to swear affidavit on behalf of
another petn. not furnished
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-07- |/AG/CG/IT/CT/ETC.NOT FILED.
123 |D-WP(C)/32695/2024 CHANDRA SAHU 131
Page 23 not neat.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
124 CONTC/31951/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
s D SUDHANSU _ 2024-07- (6. T ETeNOT FILED.
BLAPL/22864/2024 |SEKHAR DASH 31 ) :
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-07-
126 |D-WP(C)/32326/2024 BEHERA 1 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
127 BLAPL22609/2024 |ANUPAMDASH 75y NOT FILED.
PAGE NO.9, 11 NOT NEAT.
6-RECEIPT SHOWING SERV.COPY TO
128 D- GOKULA NANDA |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22599/2024 SAHU 31
page no.10 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
BIPLABA P.B. 2024-07-
129 |D-WP(C)/32234/2024 BALIALL 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-07- |/AG/CG/IT/CT/ETC.NOT FILED.
130 |D-WP(C)/32344/2024 CHANDRA SAHU 131
Legible copy of page-29 to be filed.
131 > SAMARENDRA | 2024-07- ([ 00 oo on r NG FILED,
BLAPL/22543/2024 ' BAHADUR 31 : :
6-RECEIPT SHOWING SERV.COPY TO
1 D- JAYANTA KUMAR |2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/22775/2024 [BAC 31 1. GR case and PS case numbers not correctly
furnished in the prayer petition.
133 |D-MATA/32120/2024 |SUBHENDU KAR 5?24-07- 1.Period of Delay 358 days delay.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
134 |D-WP(C)/32447/2024 ﬁiﬁgAKUMAR 5?24'07'
1.Annexure-3 is not exhibited.2.Writ petition has
been described as contempt petition in index.
6-RECEIPT SHOWING SERV.COPY TO
135 D- DEEPAK KU 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22605/2024|SAHOO 31
provision of law not correct.
136 |D- MANORANJAN  |2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/22711/2024 |PADHY 31 AG/CG/IT/CT/ETC.NOT FILED.




10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

1. Date of order not correctly furnished in index,
prayer of the petition and page nos.land3 vide
annex-2.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

137 D- RAMESH 2024-07-

CRLMC/22860/2024 |IAGARWAL 3 1.Age of the petitioner no.1 not tally with the
affidavit. 2. page no. 50 not neat and legible.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

138 | ABLAPL/22628/2024 PRATIK NAYAK 15
Name of the party not correctly furnished.Page no
11 not partial legible.
6-RECEIPT SHOWING SERV.COPY TO
139 |D-WP(C)/32378/2024 - otOD KUMAR 12024-07- 1, 0. G 1/ T/ETC.NOT FILED.
MISHRA 31
4-AFFIDAVIT/VERIFICATION NOT PROPER.
40 |2 GOKULANANDA  |2024-07- (008 0 0 O FILED,

BLAPL/22581/2024 |SAHU 31 ) :
paragraphs not correct in affidavit.
6-RECEIPT SHOWING SERV.COPY TO

41 |2 GOPAL KRISHNA. 2024-07- 2 00t ORDER

BLAPL/22584/2024 |NAYAK 31 ) :
matters not reflect in the cause title.
6-RECEIPT SHOWING SERV.COPY TO

CHITTA RANJAN |2024-07-
142 |D-WP(C)/32197/2024 PATTNAIK 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
143 BLAPL/22610/2024 ANUPAM DASH 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |put up for SR after filing of copy of correct date of
144 CONTC/32443/2024 MANAS PATI 31 order under annexure- 1
RAJAT KUMAR 2024-07- |1.Period of Delay 4 days delay. 2.Court fee of Rs.
145 |D-MATA/32425/2024 PANDA 31 2/ not paid in v.nama
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
RAMAKANTA 2024-07- ’
146 |D-WP(C)/32615/2024 SARANGI 31 NOT FILED.
pg.199 is not neat copy(ii)Pg. nos.233 to 236 are
not marked in the brief
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
147 |D-WP(C)/32293/2024 BIKASH MISHRA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-07-
148  |D-WP(C)/32357/2024 ROUTRAY 31 AG/CG/IT/CT/ETC.NOT FILED.
D- BIJAY KUMAR 2024-07- .
149 |BLAPL/22661/2024 |BEHERA 31 I.page no.14 not legible.
KUNAL KUMAR  |2024-07- [Receipt showing service of copy on SC S and ME
150 |D-WP(C)/32168/2024 SWAIN 31 not filed.
151 |D- ROHIT RANJAN  |2024-07- 3-AUTHENTICATION FEE IS DEFICIENT.
CRLMC/22734/2024 |RAY 31




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1.petitioner no. 2 not executed on the V. nama.
2.Authentication fee Rs.2.75/- to be paid.

6-RECEIPT SHOWING SERV.COPY TO

D- AMLAN SHAKTI |2024-07-
152 BLAPL/22814/2024 |PAUL 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
153 ABLAPL/22576/2024 SUVALAXMI DEVI 31 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22662/2024 ' DWIBEDI 31 : :
6-RECEIPT SHOWING SERV.COPY TO
55 D- TUKUNA KUMAR . 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22693/2024 MISHRA 31 . .
1. As per index page not properly marked in
annex.2.
BISWA PRAKASH (2024-07- |.Receipt Showing Serv.copy To School and Mass
156 |D-WP(C)/32373/2024 DHAL 31 Education not Filed.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
157 CRLMC/22801/2024 MAHES DAS 31 AG/CG/IT/CT/ETC.NOT FILED.
CONTC/32112/2024 \BEHERA 31 ) :
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
159 |D-WP(C)/32295/2024  BIKASH MISHRA 31 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED
160 D- SUBRAT 2024-07- AMOUNT NOT DEPOSITED.
MACA/32327/2024 |SATPATHY 31
1.Period of Delay 386 days
D- 2024-07- 17-REFERENCE CERTIFICATE NOT
161 lconTC/32107/2024 APV 31 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI BHUSAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
162 |D-WP(C)/32165/2024 CHOUDHURY 31
Reference certificate furnished,but status of the
case not furnished.
163 |2 LAXMINARAYAN 2024-07- (500 Sl o E
ABLAPL/22656/2024 RAYATSINGH 31 ) :
6-RECEIPT SHOWING SERV.COPY TO
164 D- PRADEEP KUMAR (2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22569/2024 |DAS 31
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
165 D- BIDYADHAR 2024-07- |19-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/22672/2024 MANSING 31 TOP OF CAUSE TITLE.

Nomenclature not correctly mentioned in the
Index.




6-RECEIPT SHOWING SERV.COPY TO

166 D- PRAKASH KUMAR|2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22637/2024 BEURA 31
1. Page nos.7,8 , 10 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
167 D- BIBHUTI BHUSAN |2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/22612/2024 |\CHOUDHURY 31 NOT FILED.
1. Annex.1 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
168 D- SUSANTA KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22674/2024 |NAYAK 31
Paragraph not correctly mentioned in the affidavit.
169 |2 SARADAPRASAD (2024-07- (0 8 nr B0 n S e,
CRLMC/22880/2024 |DASH 31 ) :
6-RECEIPT SHOWING SERV.COPY TO
DIGAMBARA 2024-07-

170  |D-WP(C)/32408/2024 MISHRA 31 AG/CG/IT/CT/ETC.NOT FILED.
23-NOMENCLATURE NOT CORRECTLY

171 D- ABHAS 2024-07- FURNISHED .

CRLREV/21188/2024 MOHANTY 31
This may be registered as CRLMC
6-RECEIPT SHOWING SERV.COPY TO
GOPINATH 2024-07-

172 |D-WP(C)/32199/2024 MISHRA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

173 |D-WP(C)/32077/2024 hasa SUNDAR - 12024-07- 1y 0. G 1/ T/ETC.NOT FILED.

PANDA 31
6-RECEIPT SHOWING SERV.COPY TO
o D- JAYAKRISHNA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22600/2024 MOHAPATRA 3 Relationship not mentioned in the affidavit.D.Fee
of Rs 50/- not paid.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-07-
175 |D-WP(C)/32368/2024 ROUTRAY 31 AG/CG/IT/CT/ETC.NOT FILED.
SUSANTA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
176 |D-WP(C)/32496/2024|SEKHAR 31 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
177 D- SANTOSH KUMAR |2024-07- |1-Statutory deposit not made, 2-date of judgment
MACA/32352/2024 |MOHANTY 31 mentioned in index not correctly furnished
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-07-

178  |D-WP(C)/32696/2024 MOHAPATRA 31 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-07-

179 |D-WP(C)/32339/2024 KUMAR KAR 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

KADAR 2024-07-

180 |D-WP(C)/32564/2024 MOHAMMAD 31 1.Affidavit is Not in Proper Format As per High
Court Rule Chapter-VI 2.0ccupation of the
deponent not stated.

181 |D-CMP/32394/2024 |[MAMATA MISHRA (2024-07- [29-NAME OF THE FILING ADVOCATE NOT

31 IN CAPITAL LETTERS/ENROLMENT

NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION
30-OTHER DEFECT (IF ANY)

Address of opposite party nos. 5 6.7. and 11 not
furnished in C.T. Page nos. 23. 24 .25 not neat and
legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

130 D- PRABHAV 2024-07-

BLAPL/22697/2024 |BEHERA 31 As per standing order no.3 dtd. 9-7-2024, name of
the victim lady shall not be mentioned in the
petition.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

183 CONTC/31956/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
184 CONTC/31124/2024 ADV 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI |2024-07-
185 |D-CRLA/21639/2024 KHUNTIA 31 AG/CG/IT/CT/ETC.NOT FILED.
KUNAL KUMAR  |2024-07- |[Receipt showing service of copy on SC S and ME
186 | D-WP(C)/32179/2024 SWAIN 31 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
187 E'L APL/22566/2024 IS,ETI\%ENSEEHAR 5?24'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
SUBHRANSU 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
188 | D-WP(C)/32386/2024 BHUSAN 31 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
189 P SUSANTA KUMAR 2024-07- ,i_IG{E:%E/g/TCSTI/{ST\ZIEgTSESESOPY 10
BLAPL/22582/2024 |LENKA 31 ) )
2024-07- 6-RECEIPT SHOWING SERV.COPY TO

190 |D-WP(C)/30976/2024 RAKESH BEHERA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

. D- BASANTA KUMAR |2024-07- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/22749/2024 |DAS 3 .mobile Phone Numbers Of All The Signing
Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO

PRAVASH 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
192 | D-WP(C)/32792/2024 CHANDRA JENA 31
Date of annexure 14 mentioned in the index not
tally to annexure 14 as annexed
193 D- ADV 2024-07- |Date of disposal not correctly mentioned on cause

CONTC/31386/2024 ) 31 title

6-RECEIPT SHOWING SERV.COPY TO
194 D- BINAYA BHUSAN (2024-07- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22714/2024 |ROUTRAY 31
.Page no.11 not legible
195 D- ADV 2024-07- PLACE IT AFTER FILING OF C.COPY OF
CMAPL/32537/2024 ) 31 DISMISSAL ORDER
D- PABITRA KUMAR (2024-07- )
196 ABLAPL/22720/2024 NAYAK 31 1.page nos. 17, 24 not legible.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-
197 TUNA SAHU 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/22633/2024 31 TOP OF CAUSE TITLE.
198 |2 ACHYUTANANDA 202407~ (000 e NG PR ED,
CRLMP/22701/2024 |PATTANAIK 31 : :
6-RECEIPT SHOWING SERV.COPY TO
RABI NARAYAN  |2024-07-
199 |D-WP(C)/32631/2024 MOHANTY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURYAKANTA 2024-07- 9-PROVISION OF LAW NOT FURNISHED ON
200 |BLAPL/22678/2024 |DWIBEDI 31 TOP OF CAUSE TITLE.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
201 |D-WP(C)/32468/2024 NIRANJAN LENKA 3>+ 077 AG/CGIT/CT/ETC.NOT FILED.
Affidavit is not complete . page no 39 is not
legible
6-RECEIPT SHOWING SERV.COPY TO
SRINIVAS 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
202 |D-WP(C)/32345/2024 MOHANTY 31
1.Subject code is not furnished. 2.1.A is not
properly addressed to.
Case number and date of order mentioned in the
203 | D-WP(C)/32330/2024 PRAMOD KUMAR 12024-07- index and petition under annexure 9 not tally to
NAYAK 31
annexure 9 as annexed.
6-RECEIPT SHOWING SERV.COPY TO
KAILASH 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
204 |D-WP(C)/32160/2024| CHANDRA 31
MISHRA 1.Subject code not furnished. 2.Capital letter of
advocate in vakaltnama not furnished.
205 D ARUNKUMAR  2024-07- [0 T ONOT FILED,
BLAPL/22598/2024 |BEHERA 31 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- BIJAYA KUMAR  |2024-07- . .
206 Date of order not tally with Index vide annex-
BLAPL/21118/2024 |BEHERA 1 3 2.Age not tally of the petitioner Rejection order
and cause title. Nomenclature not correctly
mentioned in the Index.
w0 |2 BISWARANIAN  2024-07- [0l i T ONOT FILED,
CONTC/32015/2024 |DALAI 31 : :
208 |2 SANDHYARANI - (2024.07- (0 8 0 O FILED,
CONTC/32290/2024 |PANI 31 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
209 ABLAPL/22567/2024 SK. ZAFARULLA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
210 |D-WP(C)/32206/2024 [S)Ings CHANDRA 5?24'07' AG/CG/T/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

1 D- PRAFULLA 2024-07- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22580/2024 |KUMAR JENA 31
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Legible copy of page-20.21 and 24 to be filed.
202407 2.autorisation with regard to swear the affidavit on
212 |D-WP(C)/31448/2024|SARITA PANDA ~ "7 |behalf of other petitioners not furnished. 3.In
31 . . . }
declaration portion of affidavit, the paragraph is
left blank. 4.In declaration portion of affidavit the
date is left blank. 5.Date of interim order
mentioned in Annexure-2 does not tally with
averment of writ petn and index
6-RECEIPT SHOWING SERV.COPY TO
)13 D- DV 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/32100/2024 31 N AFFIDAVIT PETITIONER NOT SWEAR
AUTHORISATION FOR OTHER PETITIONERS
6-RECEIPT SHOWING SERV.COPY TO
214 |D-WP(C)/32287/2024 oA KUMAR 12024071\ 6,06/17/CT/ETC.NOT FILED.
SWAIN 31
s D UNMESH 202407 T ETCNOT FILED,
CRLMC/22820/2024 |CHANDRA JENA |31 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

o6 D- AJIT KUMAR 2024-07- TRANSLATED COPY NOT FILED

CRLMC/22818/2024 |PANDA 31 1. Address of the petitioner not correctly furnished
in the cause title.2. Page no. 8 not legible. 3. date
of order not correctly furnished in the prayer of
petition,paragraph no.6 AND 7.
6-RECEIPT SHOWING SERV.COPY TO

SUBHRANSU 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
217  |D-WP(C)/32375/2024 BHUSAN 31
MOHANTY 1.PAGE NO.16 NOT AVAILABLE IN THE WRIT
PETITION AS PER INDEX

D- 2024-07- 17-REFERENCE CERTIFICATE NOT

218 coNTC321032004 APV 31 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

219 |D-WP(C)/32437/2024 E(S)%ITROD KUMAR 5?24'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

290 D- SAUMYA RANJAN |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22647/2024 PRADHAN 31
1. Page no.10 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SUBHADUTTA 2024-07-

221 [D-WP(C)/32353/2024 ROUTRAY 31 1.Paragraphs of writ petition are not correctly
numbered. 2.Neat legible copy of pages-19 , 23 to
be filed

220 |P- HRUDANANDA. = 12024-07- TG{E:CGE/E/TCSTI/{ST\ZIESTSESESOPY 10

CRLMC/22728/2024 IMOHAPATRA 31 ) )




6-RECEIPT SHOWING SERV.COPY TO

PRABHAS 2024-07-
223  |D-CRLA/22750/2024 CHANDRA PANDA 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
224 ABLAPL/22593/2024 MAHES DAS 31 AG/CG/IT/CT/ETC.NOT FILED.
1.A.fee of Rs.2.20p not paid on c.copy of c.copy
225 |D-WP(C)/30389/2024 TUSAR KUMAR 12024-07- of Annexure-3. 2.Capital letter of the advocate not
MISHRA 31 . . . ..
furnished in last page of writ petition.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
226 CRLMC/22947/2024 ARIJEET MISHRA 31 AG/CG/IT/CT/ETC.NOT FILED.
7 D ACHYUTANANDA 2024-07- (6o T ONOT FILED,
BLAPL/22684/2024 | PATTANAIK 31 : :
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR |2024-07-
228 |D-WP(C)/32560/2024 BHANJADEO 31 AG/CG/IT/CT/ETC.NOT FILED.
229 [P ANAM CHARAN - 2004.07- (000 e S0P E b,
BLAPL/22457/2024 PANDA 31 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
230 CONTC/32294/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
731 D- SOUBHAGYA 2024-07-
BLAPL/22542/2024 |KUMAR DASH 31 Copy of order date not tally with rejection order
and Index vide annex-3.Age not tally of the
petitioner with rejection order and cause title .
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
232 |D-WP(C)/32325/2024| TIKERAM MEHER 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUBHADUTTA 2024-07-
233  |D-WP(C)/32361/2024 ROUTRAY 31 30-OTHER DEFECT (IF ANY)
Legible copy of pages-24 and 25 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
BIRANCHI 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
234 |D-WP(C)/32348/2024 NARAYAN 31
MAHAPATRA 1.0OP.No. 1 to 3 in court below have not been made
parties in this writ petition.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-07-
235 |D-WP(C)/32421/2024 KUMAR GARTIA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
236 |D-WP(C)/32207/2024| RO RANIAN 1202407 0y /ETC.NOT FILED.
. D- SARAT CHANDRA 12024-07- l.Peréi)d oftDe_13y31751?aysfﬁ.cdoufrt§e§0R/s 90((1)(%/-
MACA/32298/2024 |SWAIN 31 payable IO paid 2. weHate fund 01 18 OU /- and 1S
10 /- not paid
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
238 BLAPL/22557/2024 BABITA SAHU 31 AG/CG/IT/CT/ETC.NOT FILED.
239 |D-CMP/32605/2024 |SARADA 2024-07- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
PRASANNA 31 18-CERTIFIED COPY OF TRIAL/APPELLATE

SARANGI

COURT ORDER NOT FILED




No affidavit on behalf of co-petitioner(ii)c.Copy of]
impugned order be filed- Xerox copy filed

6-RECEIPT SHOWING SERV.COPY TO

240 |D-WP(C)/32347/2024 HNAM CHARAN 12024071\ ,0G/1T/CT/ETC.NOT FILED.
PANDA 31
6-RECEIPT SHOWING SERV.COPY TO

vl D- ROHIT RANJAN  12024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22727/2024 [RAY 3 1.As per Index Annex-1 in para-3 not correctly
furnished in the petition.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

242 CONTC/32088/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.

RAJAT KUMAR 2024-07- |Annexures are not page marked. Index not page

243 |D-ARBP/32411/2024 PANDA 31 marked.

244 D PABITRA KUMAR 2024-07- (500 Corl oGP FILED,
ABLAPL/22717/2024 NAYAK 31 : :

BHABANI 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

245 |D-WP(C)/32313/2024|SANKAR 31 AG/CG/IT/CT/ETC.NOT FILED.

TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-07-
246 |D-WP(C)/32360/2024 ROUTRAY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

247 |D-WP(C)/32456/2024 ;125? NTAKU. 5(1)24_07_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

248 D- BIJOY 2024-07- |1.delay of 20 days 2.Prayer in IA is without

MACA/30700/2024 |DASMOHAPATRA |31 signature of adv.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-07-
249 |D-WP(C)/32557/2024 MOHAMMAD 31 AG/CG/IT/CT/ETC.NOT FILED.
Occupation of deponent not stated.

0 D SATYABRATA  2024-07- (6T ETCNOT FILED. |
BLAPL/22832/2024 PANDA 31 : :
BLAPL/22791/2024 MOHAPATRA 31 : :

D- MANAS RANJAN |2024-07- .
252 |CRLREV/22416/2024/SATPATHY 31 Page nos.29,, 30 not legible
6-RECEIPT SHOWING SERV.COPY TO

)53 D- AKSHAYA KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22588/2024|SUBUDHI 3 Dist. not furnished in the address of the petitioner

no.S.

s | AMLAN SHAKTI 202407 L6,y 1/ CTETCNOT FILED,
BLAPL/22690/2024 |PAUL 31 : :

255 |D-WP(C)/32073/2024 BIRAJA 2024-07- |6-RECEIPT SHOWING SERV.COPY TO

PRASANNA DAS (31 AG/CG/IT/CT/ETC.NOT FILED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

D- BIJOY 2024-07- .
256 I\ IACA/30399/2024 DASMOHAPATRA |31 1.Period of Delay 47 days
27 D IYOTIRMAYA  2024-07- 0 L0 O OTRILED,
CRLMC/22836/2024 |SAHOO 31 ) )
16-PETITION/APPEAL NOT IN TIME
258 D- SUBRAT 2024-07-
MACA/32323/2024 |SATPATHY 31 Period of Delay 307 days 2.statutory deposit not
made
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-07- | AG/CG/IT/CT/ETC.NOT FILED.
259 |D-WP(C)/32355/2024 ROUTRAY 31
Legible copy of page-24 and 25 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
D- SUBHAM 2024-07-
260 CONTC/32135/2024 |AGRAWAL 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 2024-07-
261 |D-CRLA/22659/2024 PRASAD SAMAL |31 16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 62 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
262 E'L APL/22624/2024 gigADIAA KISHORE 5?24'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
263 D" GHANASHYAM 12024-07- ,i_IG{E:%E/g/TCSTI/{ST\ZIEgTSESESOPY 1o
ABLAPL/22686/2024 DASH 31 ) )
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
264 CONTC/32039/2024 ADV 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
265 BLAPL/22592/2024 MAHES DAS 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2 D PARTHA SARATHI 2024-07- - PROVISON OF LAWNOTFURNISHED ON
ABLAPL/22667/2024 NAYAK 31 )
Date of Series the photocopies not tally with
Index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- SANAT KUMAR  |2024-07-
267 BLAPL/22685/2024 | MISHRA 31 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
1. page nos. 10 AND last para of page no.15 not
neatly legible.2. provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SATYA NARAYAN |2024-07-
268 ABLAPL/22619/2024 MISHR A 4 31 9-PROVISION OF LAW NOT FURNISHED ON

TOP OF CAUSE TITLE.




6-RECEIPT SHOWING SERV.COPY TO

269 | D-WP(C)/32396/2024 DEBASIS ROUT 5(1)24_07_ AG/CG/IT/CT/ETC.NOT FILED.
2 D SOUMYARANIAN 2024-07- (6T ETCNOT FILED. |
BLAPL/22716/2024 |DAS 31 : :
SUBHRANSU 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
271 |D-WP(C)/32384/2024 BHUSAN 31 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
D- KHUSBU 2024-07- .

272 | ABLAPL/22652/2024 PANIGRAHI 31 1. Page no.17 not legible.

6-RECEIPT SHOWING SERV.COPY TO
SRIKANTA 2024-07-

273  |D-WP(C)/32215/2024 KUMAR NATH 31 AG/CG/IT/CT/ETC.NOT FILED.

D- BHABANI 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

274 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22616/2024 DASPARIDA 31
o uRAT faecr LS TORY DEFOSITAWARDED
MACA/32333/2024 |SATPATHY 31 :
6-RECEIPT SHOWING SERV.COPY TO

276 |D-WP(C)/32311/2024 Iﬁ%l%l{fNJA KUMAR 5(1)24-07- AG/CG/IT/CT/ETC.NOT FILED.
Legible copy of page-13 to b filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

SOUMENDRA 2024-07-

277 |D-WP(C)/32707/2024 PATTANAIK 31 AG/CG/IT/CT/ETC.NOT FILED.
Deponent not signed the affidavit
6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

278 |D-WP(C)/32349/2024 CHANDRA SAHU 131
Legible copy of page-29 to be filed.

D- 2024-07- |6-RECEIPT SHOWING SERV.COPY TO

279 CRLMC/22623/2024 RAMDAS ACHARY 31 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- |06-RECEIPT SHOWING SERV.COPY TO
280 CONTC/32297/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
281 |D-WP(C)/32296/2024 [S)IilgﬁAKANTA 5?24'07' AG/CG/IT/CT/ETC.NOT FILED.
282 D JAYADEBA 2024-07- 4 { ITICTETCNOT FILED,
BLAPL/22721/2024 |BEHERA 31 : :

283 |2 SMRUTIRANJAN (2024-07- (0 8 S O FILED,
ABLAPL/22679/2024 ROUT 31 : :
D- DEEPALI 2024-07- . . .

284 ABLAPL/22552/2024 MAHAPATR A 31 1.D.C.Fee of Rs.1/- in cause title to be paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

285 |D-WP(C)/32453/2024 II;LI?SAKUMAR 5?24'07'

Petition not correctly addressed to Honorable
Court
SURENDRA 2024-07- |.Receipt Showing Serv.copy To School and Mass
286 [D-WP(C)/32076/2024 KUMAR SAHOO 31 Education not Filed.




6-RECEIPT SHOWING SERV.COPY TO

287 |D-WP(C)/32438/2024| PR VAT KUMAR 202407 6,06 17/cT/ETC NOT FILED.
PANDA 31
288 [P PRANAB KUMAR 12024-07- ig}%:%E/g/TCSTI/{ST\ZIEgTSESESOPY 10
BLAPL/22723/2024 |DAS 31 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KADAR 2024-07-

289 ID-WP(C)/32562/2024 MOHAMMAD 31 1.Affidavit is Not in Proper Format As per High
Court Rule Chapter-VI 2.0ccupation of the
deponent be furnished.

5024.07. 6-RECEIPT SHOWING SERV.COPY TO

200 |D-WP(C)/32441/2024[MANAS PATI . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

KADAR 2024-07-
291 |D-WP(O)32561/2004 SO AG/CG/T/CT/ETC.NOT FILED.
20 [P RAJIB LOCHAN  12024-07- ié{E:CC‘YE/g/TCSTI/{ST\ZIEgTSESESOPY 10
BLAPL/22788/2024 |PATTNAIK 31 ~ -
4-AFFIDAVIT/VERIFICATION NOT PROPER.

203 [P PRATIK NAYAK ~ |2924-07-

ABLAPL/22629/2024 31 1. Paragraph no. not correctly furnished on
declaration.
6-RECEIPT SHOWING SERV.COPY TO
204 |D-WP(C)/32376/2024 gﬁgﬁ* PRAKASH 5?24'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHRANSU |, o |AG/CG/T/CT/ETC.NOT FILED.
295 |D-WP(C)/32379/2024 BHUSAN 2
MOHANTY Petition not correctly addressed to Honorable
Court
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

296 |D-WP(C)/32200/2024 SETI%E‘:E?NJ AN 5?24'07' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

297 |D-WP(C)/32469/2024 BK/IIISS%%;E KUMAR 5?24'07' AG/CG/T/CT/ETC.NOT FILED.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 31-07-2024 (CASES FILED BEFORE 2024)

Sl

Advocate for

no || Filing Number Case Number Petioner/Caveator Defects as per S.R.
M/S.S.DAS, OTHERS. 173 DAYS
K.MOHANTY DELAY.
1 CONTC/510/201 || CONTC/510/201 sD ROUTRAY’ 16.
9 9 .R.P DALA| ’ PETITION/APPEAL
S.K.SAMAL, SJENA ||NOTINTIME
5. SECOND COPY
OF PETITION NOT
FILED.
5 CONTC/1541/20 || CONTC/1541/20 || M/S.M.PRATAP@PRA ||||6. RECEIPT
19 19 TAP KU.MOHAPATRA | [|[SHOWING
SERV.COPY TO

AG/CG/IT/CT/ETC.N
OT FILED.






